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As reported by the State government, the
major problembeingfaced by the steel ndustry
inUttar Pradesh is shortage of power

[Translation]

SHR! ARJUN SINGH YADAV Mr
Speaker Sir myonginal questionisregarding
theincreaseintheproductionof pigiron sponge
rron and steel in Uttar Pradesh There is now
where mentioned in the reply laidon the Table
oftheHousebythehon Ministerthatany attempt
hasbeenmadetoincreasestheproduction He
has given the figures of the production in Uttar
Pradeshdunngthelastthree years— 1990-91
199192 1992—93wheretheproductionhas
dechinedby29 7percentin1993-83and 17 per
cent1991—92 Myquestonwasabouttheefforts
toincrease the production of some tems Inthe
replay he has stated about the decliningtrend

MR SPEAKER How may times would
you ask? Pleases ask a question ?

SHRIARJUN SINGH YADAV [wantto
know as to what efforts would be made to im-
prove the production ?

[English)

SHRISONTOSHMOHANDEYV Alithese
56 units nU P are in th e private sector, no
public sector undertaking is there The hon
Member is very much nght in mentioning the
basicproblem Theproductionisgoingdownnot
so muich due to non-avaiabihty of the raw-
matenalbutdueto non-av.allabmty of powerat
the time when it is needed and also due to
frequent break-downs of power supply The
mostaffectedsecotoristhis Sometimeswhen
the other sectors get power, this sector s ne-
glected thisisthemakin reasonforwhichthe
State Government has to improve the power
sector Fromourside, whateverraw-matenalis
necessary, we are supplying 1have gotallthe
datawiths me There is no difficuttuy

MR SPEAKER Thequetioniswhatare

VAISAKHA 9, 1915 (SAKA)

OralAnswers 2
the plansto increase the production

SHRISONTOSHMOHANDEYV Thepian
hastobegivenby the State Government Ican
givethe raw-matenal | can give the Linkage of
the raw-matenial Butthe powerisinthe State
sectoror the PowerMinistrycan help The State
Govemment after interacung with the respec-
tive departments has totake action

[Translation]

SHR! ARJUN SINGH YADAV Mr
Speaker, Sir he has categoricallly stated that
duetoshortage of power production has not
beenuptothemark Wouldthehon Ministerlike
to point out as to what are the reasons for
shourtage of power? Arethe ownersnotablefo
pay hills orthe Governments notsupplyingthe
required amnount of electricity? what are the
reasons?

{English)

SHRISONTOSHMOHANDEV Therets
abiggap betweenproduifctionandthe demand
Thisisthemain reason

MR SWEAKER Q No 806—ShnRam
LakhanSingh Yadav—notpresent,Q No 807
—8ShnShivra) Singh Chauhan —notpresent

Chakmarefugees

+
808  SHRISANATKUMARMANDAL
SHRIGOPINATHGAJAPATHI

Will the Minister of HOME AFFAIRS be
pleasedtostate

(a) the member of Chakma tribals from
Bangladeshshelteredinthe North—Eastemm
State, State—wise,

(b) the amountspentonthe maintenance
oftheircamps andthe financial asistance ren
deredtothemdunng 1992-93
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(c) whetherthe Govemmentof Bangladesh
had accepted in principle to take back over
53,000tibal refugees mainly ofthe Chakmatribe
inthe recentpast.

(d) itso, the prigress nade ubtgus regard
sofar,and

(e} the steps beingtakenin consultation
with the Government of Bangladesh for the
quick, smooth and safe repatriation ofthese
refugees?

THEMINISTEROF STATE IN THEMIN-
ISTRY OF HOME AFFAIRS - [SHRI P.M.
SAYEED): (a) 53,187 refugees, mostly Chakma
tribals, are at present living in six camps in
Tripura. Besides, about 35,000 persons, mostly
Chakmas, have setttied down in Arunachal
pradeshsince 1964.

(b) An amount of Rs. 44 crores (approx)
hasbeebn spenttil 31.3.93onthemaintenance
of Chakma refugee campsin Tripuraincluding
anamount of Rs. 7.51 crores spentduring 1992—
9@a.

(c) According to the Joint Communique
issued after visit of the Bangladesh Prime Min-
isterto IndiaduringMay, 1992, “thetwo Prime
Ministers agreedto arangee speedy repatria-
tion of all Chakma refugees to Banladesh in full
safety and security.”

(d) TheBangladesh Govemmenthave set
up a 8—member political level Committee
headed by a Cabinet Ministertofindapolitical
solutionto the problem of Chittagong Hill Tracts
(Bangladesh)fromwherethese refugeescame.

(e) The Govemmnentof indiaisinconstant
touch with the Government of Bangliadeshin
thus regard. As aresutt of sucheffforts a delega-
tion from Bangladesh wiltbe visiting the refugee
camps in Tripurashoutly.

SHRI SANAT KUMAR MANDAL : May |
knowwhetheritis afactthatsofar ourGovem-
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menthas failedto reach any peaceful and pokti-
cal settiement for the repatriation of these
Chakma tibal regugee with the Bangladesh
Govemment and get aspecific assurancefrom
that Govemmentabout restoration of their afien-
atediand, rehabilitation benefits and deportation
ofMuslim infiltrators from the Chittagong Hill
tracts of Bangladesh.

SHRIP.M SAYEED: Sir, itis atactthat
Chakas were insisting certain conditionstobe
fuifiledfor their retum. ButBangladeshGovem-
ment, afterthe Prime Minister's visit agreedtp
take allthese refuges back aftercreatingenvi-
ronment fully conducive to take thenmbackto
thesame.

SHRISANATKUMARMANDAL Iwantto
know, if the prime Minister during his last visit
to Dhaka to attend the SAARC mesting dis-
cussed the matter with the Bangladesh Prime
Minister. Ifso, whatwas her reactionandwhat
isthe majorstance atpresent?

SHRI P. M. SAYEED . In the SAARC
metting , | am not aware whether the Prime
Ministerhad discussedthis matterbecausesin
the communication both the Prime Ministers
haveagreedforaspeedy repatriatonof Chakmas
toBangladesh. For thata political committee
wastobesetup. Bangladesh has done thatand
anine—membercommittee headedbyacabinet
Minister has been appointed. That very commit-
tee visited here andthe Committee headedby
the Communication Minister of Bangladesh,
shriWali Ahamed is coming nextmoth, second
week, in order to go to Tripura to further the
process and take back all the refugess to
Bangladesh.

SHR! GOPI NATH GAJAPATHI : Mr.
Speaker, Sir, itis not with the Chakmatribals
alonethatthis rehabifitation of refugees problem
hasarisen. Eveninthe case ofthe refugeesfrom
Srilankaandotherneighbouring countriesthere
havebeen refugee camps in Dandakarnaya of
my State of Orissa. | wouldliketoknowfromthe
hon. Ministerthrough you Sir, whether Govem-
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ment has formulated any national policy of
recevingtnbals from neighbouring States and
countnes ! sowhether adequate steps have
beentaken fortheirt proper rehabilitation and

future repatnabon?

SHRIP M SAYEED Mr SpeakerSir
this queston relates to Chakma refugeessettied
inNorth Eastern states Hon Member'sques-
tonrelatestothe refugees from othercountnes
and otherareas, therefore | needaspecific

MR SPEAKER Hewastryingtounder-
standwhetherthere was any policy

SHRiIP M SAYEED The Governement
of India’s policy for the people whohave come
from reighbousng countns is to retumthemback
tothesrongmnalcountnes with honourandsecutity

SHRIKABINDRA PURKAYASTHA Mr
Speaker Sir, | want to know tfrom the hon
Minister through you the fate of Chakma refu-
gees who are settled in aunachal Pradesh
Between 1964 and 1971 about 63,000Chakma
refugees came overto Arunachal Pradeshand
settledthere Sincethenthey havebeentrying
togetcitizenstupof thiscounty Onbehakfofthe
Govemmentofindia, shnM M Jacob the then
Minister of state for Home declared and it is
stated n the letter here that refugees from
Bangladesh who cameto Indiabetween 1964
and25th 1971 reeligible tothe grant of citizen-
ship Mostofthe migrants have been granted
ciizeship, etc Butthere are stilithousands of
Chakma refugees who have not been given
ctizenshiup twould hke toknow fromthe hon
Minuste, afterthe assurance givenby tghe Min-
Isterof State forHome what steps the Govem-
menthas taken as regards awarding of citizen-
ship to these refugees settied n Arunachal
Pradesh

SHRI P M SAYEED In Arunachal
Pradesh, since 1964 only 35 000 Chakmas
havesettied down Aboutthose pecplewhohave
come upto 1871, as has been mentioned, my
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prodecessorhasalreadystatedthatthe Govem-
mentof Indiahas taken a decistontograntthen
ctizenship

SHRISYE DS HAHABUDDIN There
1sacontradictionin whatthe Ministerhas stated
today inthe House Firsthe saysthatitisthe
policy ofthe Government of India that the refu
geesfromtheneighbounng country commingto
Incha shouldto back totheir oniginal homesin
dignityand houour Secondly he statesthatwe
have agreedto give cihizenship to those who
have come before 1971 There seems tobe
some contradiction

MR SPEAKER Letthembereadtogether

SHR! SYED SHAHABUDDIN What |
mean is that if the Government adopts tjhe
policy of giving ctizenshipto the refugees ofa
particularcountry then obviouslythe pressure
for grant of citizenship to the others also will
ncrease

My question s really on some other point
Thatthe Chakmas are all from Bangladesh s
wellestablished Thattheywouldliketogoback
thatthe Government of Bangladesh has been
giving us repeated assurances and the last
assurance given was atthe Pnme Minister
level during the visit of the Pnme Minister of
Bangladeshtoindia

My question s are the Governmentsatis-
fied withthe assurances given by the Govemn-
mentofBangladeshandthe actiontaskenbythe
actiontakenbythe Government of Bangladesh
?Thehon Minister has laidgreat stressonthe
formation of a political committee by the Gov-
ernmentof Bangladesh Whethertheyfroma
political committee or ten polittcal commuittes it
istherrbusiness tisnoneofourbrsiness What
we requestis, whatwe demandfromthemis, that
conditing mustbecreated in Bangladesghthat
therefugeesshouldgobacktotheircountry and
they souldleave ourterritory as soon as pos-
sible
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Iwould like to know from the nonsMinister,
whether apart from relying on this repeated
assurancesfromthe GovemmentofBangadesh,
isthe Governmentthinking in terme of drawing
the attention of the intemational community to
this continued occupation of outer territory?

SHRIP.M. SAYEED : Forthefirstpart of
the question, sr, you have yourselfimervened
andhelped me. The general policy of the Gov-
emmenthas besnspeiitout. Tarticularly, these
35,000 Chakma refugess havebeengivenper-
migsiontostay here and the Govemment of
India has takena decision togive themcitizen-
ship.

The secondpartof the question, whichthe
hon. Member has asked is with regard to the
bonafides ofthegovemmentof Bangladesh and
astowhetherthe Government of india is satis-
fied with them. After the Prime Minster’s visit
andthe acommunique issued clearty speltout,
that both the Prime Ministers have agreedto
repatnate aill Chakma refugees and conse-
quently in furtherance of it, a nine-member
committee was formed andthey have delber-
ated many a nme regarding this issue and a
furtherdeveippmentis they are comingtoindia.
Secondily they are going to Tripura to rurther
hasgten the process of repatriation of Chakma
refugeres, Therefore,, the Govemment of india
hasnoreason o daubtthe bonafidesonthepart

ofthe Govegnvnon| of Bangladesh.

SHR! | AETA UMBREY: | would like to
askthe position and betore that | would ke to
register my protest regarding recognition of
Chakmas as citizens of this country. You are
quite aware of the fact that Arunachali is a
restricted area. Even indiancitizens in orderto
go to Arunachal require permissiontrom the
locawaithorities. These Chakmas ethrcally are
ke us. They are generally Budhists andare
seMedinapiace where Buchist Arunachelinae
swaying So, n 18 very dificult to distingt <1
thenmfrom the Arunachalist. Moreover, the)
arethe oneswhoare creating problems. Ther
are seriouslaw and order problems, crestedaay
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bydayinthoas localities wherethese Chakmas
aresetiied.

Yoy arequileawsrecithefactthat Annachal
isoneofthe Peacetul States inthe country. Stil,
recognising Chakma refugees as the citizens of
the countruy, the Govermment will notbe doing
justice; rather it wilt be inviting problems.

My questionjis—Have youreceived a pro-
fsstfromthe Govemmenrtol Arunachi Pradesyh
andalso ademand for the early deporiationof
these refugees from Arunachal Pradesh? What
isthecentre Gowt's stand?

SHRIP.M. SAYEED: This is something
between the Government of India and the
Arunachal Govemment because they wanted
thatthese 35,000 Chakmas tobetakentoother
pans. Andthat of course would be settled be-
tween the Central Govemment and Arunachal
Govemmernt.

SHRI TARIT BARAN TOPDAR : Atone
point oftime, the Govemment of india decided
orrather declared that Shri Hai Sukhial Hath
was thelast Rehabilitation Minister of our coun-
try. Therelore, atthis stage what wefindis that
the Government of India is pursuing a polify of
adhociamin the context of the tense ntema-
fionaisituation, where most of the countriesare
tacingthe re fugee problem.  wanttoknow from
the hon. Minister whether the govemmenthas
any desing, planorintertion to change this ad
hocism and frame general policy on this
subject.

SHRIP MSAYEED: Asfarasthefrefugee
problem is concerned, there is no question of
adhocismbythe Govemmentof india Wehave
adefmite policy, which | have already speit out

SHRI HARI KISHORE SINGH : Mr
Speaker, Sir, in allfaimess this questionshould
havebeenaddressedtothe Ministry of Extemal
Affairs. Butsince the Home Minister is replay-
ingtoit, lwould like to know whether there s @
Jargenumberof Chamkarefugess in Tripura and



2  OralAnswers
inArunachalornot. The Conditionofthe camps
inwhichthey are stayingis ratherhopeless and
horrible. So, there is no question of granting
them citizenship. Noforeigner can be granted
citizenship accordingto the law oftheland. Is
there any policy with the Govemmentto pursue
this with the Government of Bangladesh?

In alleamestness, these refugees should
go back, as Shri Shahabuddin has said. The
reports have appeared that Bangladesh Gov-
ernment is not willing or rather reluctantto ...

{Interrphons)

MR. SPEAKER :Thathasbeenveryclearly
rephedto.

SHRIHARIKISHORE SINGH : Therefore,
tisgoingtocreatealot of sociattenstion, as out
hon. fnendhas pointed out. So, wiltthe Govemn-
menttake positive steps with the Benglladesh
Govemment sothatthese refugees cangoback
toBangladesh?

MR. SPEAKER: He has repliedtoit. He
has said'yes'.

(Transiator

PROF. RITAVERMA: Mr. Speaker, Sir, |
would like to put a very simple questionto the
hon. Minister. Is he concvinced and satisfied
with the repeated assurances given by

Bangladesh?

MR. SPEAKER: He has replied to this
Question also. He has said, “Yes”

PROF. RITAVERMA : Our Govemnmentis
sosimpleandinnocentthatitisbetrayed againg
and again yet it believes them. While going
throughthe records of the treatment giventothe
religious minorities thers, it is obvious thata
slight provocation there or after any agitation is
strtedhere, the tempies are demolished there
againandagain. The minorities aretorturedand
harssedandthe Govemment makes assurance
lievesit. Doss the Govemmenthave corfidence
that if the Chakma refugees go back to thewr
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nativecountry, they wouldnotbe subjectedtothe
treatment for which they had to leave their
motherlland ? Doesthe Governmenttake the
Chakma refugees andother Bangladeshis, who
haveformedthe organisation MuzahirVahint,
asequals? Doesthe Governmentconsiderthe
Bangladeshiswho hadbeenforcadto leavetheir
country due to religious persecution andthose
who comehereto eamtheir breadtobe equal?

SHRI P.M. SAYEED : Mr, Speaker, Sir,
though thasalreadybeen replied, yeti woudiike
tostate onethingclearly thatinthe jointcommu-
niquessuedby the Prime Misnusters of Indiaand
Bangladeshitwas statedthatthey chanceagreed
andarrangement would bemade to sendback
the Chakma refugees. Under this agreement
Ministers of Bangladesh are also visiting this
countruy inthe second week of the nextmonth
andweare also goingthere. Therefore, thereis
noscope for doubtintherrintentions.

[Englsh]

SHRISOMNATH CHATTERJEE : | hope
the hon.Minister willbe abe to say something
aboutthe Chakem refugees fromMayanmar.
are here? Inviewo »the repressioninBurma,
they were brought here and they were given
repeated assurances for thewr citizenship. To-
day, some of them met me. Does the hon.
Minister know anything aboutit? Ishe aware of
anystepthathasbeentaken? The hon. Minster
maytrytogetinformation andlet us know.

SHRIP.M. SAYEED: Iwill!', ‘~getthe
infomation and et him ¥now.

WRITTENANSWERS TOQUESTIONS

[Enghsh]
Ayurvedic System to Check Population

802. SHRIMATI VASUNDHARA RAJE
Will the Minister of HEALTH END FAMILY
WELFARE bepieasedtostate:





